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‘The hon Prime Minister said, “I
eannot say that we will never inter-
vYene” We did not want a categorical
statement from him that as far as

, the Central Government is concerned,
#t any time when any occasion aTises,
it will never do that but we wanted
only to know whether direct action
and things like this had been per-
mitted, whether it had been persua-
ded, whether i1t had been abetied,
whether 1t had been begun at the
mitiative of the Congress Party and
the Central Government, whether it
had been inspired

An Hen Member: Conspired

Shri A K Gopalsn: I am
glad—by Acharya Knpalanm, also by
Shrimati Sucheta Kripalamy and also
inspired by the Congress Secretary
This was done, So, not only do I
disapprove of this Proclamation but
I gay that i1t was as a result of a
eonspiracy to overthrow the Govern-
ment by using the words democracy
and other things When the legisla-
ture was functioning, when the judi-
ciary was functioming, when the exe-
cutive was functioning, when every-
thing was there, for the first time m
the history of India, after 1947 this
article 356 was used It was very
bad and the people of Kerala will
certainly oppose 1t

Shri Jawaharlal Nehru. M: Deputy-
Speaker Sir, 1 shall endeavour to the
best of my abiity to avoid the
present excitement and distempe:
that comes from Kerala and to
adhere to certain basu conside
rations which we have to consider
Many things have been ‘mid herc on
both sdes of the House which per-
haps were not wholly relevant to this
debate It s difficult to draw herd
and fast lines in such a debate Newver-
theless a great deal has been said

Shn Dange, who spoke with hie
usual fluency and ability—and spoke
for a fairly considerable time—said
many things But then I wondered
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and thought how much can be sadd
with what ltile content. I trled to
catch hold of what he had said. There
were long disquisitions about demob-
cracy, about varioug other matters,
about conspiracies but not too much
about the points in issue The whole
argument is—and to some extent
Shri Gopalan's has been—of a deep
laid conspiracy to put an end to the
Kerala Government

The word democracy has been used
8 great deal here on every side of
the House, more especially on the
opposite side Shr: Dange sccused us
of being—I forget his words, but he
said something to the effect of being—
the murderers of democracy. A story
comes to my mind of an unfortunate
youngman, who went and killed his
father and mother When he was
hauled up before the court he asked
for clemency on the ground of being
an orphan

Shri Sadhan Gupta: Do you ask
for the same clemencv after kilhng
democracy”

Shri Jawaharial Nehru. Shri Dange
was good enough to say some very
nice things about me and to condone
with me that 1 had been removed
from the pedestal on which our peo-
ple had put me 1 do not personally
believe 1n people bemng put on
pcdestals and if anv  persons had
mistakenly put me on a pedestal it
18 a good thing that they have re
moved me It 1n good for me and
good for them

Shit Dange‘retemd alsu to  the
greal deal of disquiet among various
pruple in India including the mem-
beir of the Congress Parly about the
step taker in Kerala H¢ was per-
fectly right in referring 1ot or rather
i mentioning thi, fact He probably
knows Ixcause the newspapers have
recorded it that the Congress Party
of Parliament met for three lang
sersions  confidentially to consider
thix matler and peoplc spoke there



anxious to understand and know why
something has been done which was
criticised as being undemocratic. It
shbowg the texture of the Congress
Party. Even when its own Govern-
ment had taken a step of this kind—
big step, an important step—it did
take it for granted. It wanted to
argue. It wanted to criticise. It
wanted to get out all the facts and
then to decide in their individusl or
in their group minds. We found in
those long discussions for three
evenings that broadly speaking people
who knew about what had happened
in Kerala—and many of them had
been there—were of one opinion.
Immediately they had no doubts Some
people who had not been there per-
haps did not know all the facts and
were among the original doubters.
But as the facts came out before
them during these long talks there
wag no doubter left so far as I know.
But what 1 was laying stress on was
that this 18 the approach of the Con-
gress rank and file as well as the
important members of it This is
the critical approach now If that was
the approach of the rank and file of
our Party, 1 would beg of you, Sir
to consider whether those who are
honoured by the leadership of this
Party could do something which was
w0 radically opposed to that condition-
tng through which we had gone in the
last generation o1 two sproally. It
was obvious that any such thing
would give u< the greatest disquiet
and it was only when we were
compelled by '+ umetances that we
could take sut™ a step Now T
venture 1o say that in this matter not
only we, but all of us, were compelled
by ctircumstances How did those cir-
rumstances arisc is another matier
which can be considered.

Shn Gopelan, towards the end of
hin address, laid some stresx on re.

5“

SRAVANA 28, 1881 (SAKA)

Proclamation in 3140
respect of Kerala

pudiating a remark that has been
made that even the leaders of the
Communist Party at that juncture
wanted intervention. He referred to
a visit which he and Shri Ajoy Ghosh
paid to me just about three or four
days before this Proclamation of the
President. I would not normally ¥ke
to refer to a private meeting, but it
is he who referred to it and there-
fore you would permit me and I hope
he will permit me...

Shri Punnoose: The hon. Home
Minister referred to it

Shri Jawaharial Nehra: I do not
know about the hon. Home Minister.
I am talking about a visit by Shri
Ajoy Ghosh and Shri Gopalan. There
are no secrets involved in it, but I
would not have mentioned it if that
particular incident had not been men-
tioned.

Now, I stated in public later, lest
there might be any misapprehension,
that the Chief Minister of Kerala
had not asked us to intervene. Of
course not, obviously not. Mr. Ajoy
Ghosh and Mr Gopalan did not in as
many words ask us to intervene, But
I say deflnitely that they left the
impression upon me that nothing
would be more welcome to them than
intervention  (Interruptions)

Mr Deputy-Speaker: Perhaps hon.
Members did not follow what the
Prime Mimister said He said that
15 the impression left upon him It is
on him that the impression has been
left not on the hon Members

Shri Tangamani. How
know our mind®

Shri Jawaharial Nebru: In fact, Mr
Ajoy Ghosh and My Gopalan referred
to that threat which had been made
by that Samiti, there the Vimochana
Samaia Samuu, that thex would go
on the 8th of August 1o the Secre-
tariat with a large crond and try to
capture 1t

Naturally, thix was, T thought. a
highly improper thing to do. But T

does he
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was asked, in effect: you must stop
mot omly that, but practically this
movement, or else, the sooner you
act the better. Now, it is quite
beyond my capacity—one could ex-
press one's feelings and any that it
was undesirable and all that—but it
was quite beyond my capacity at this
stage, or even earlier for the matter
of that, to stop this tremendous move-
ment. I could, if I was in charge and
it our Government felt so inclined,
of course, meet, if I may say so, that
fype of movement with the coercive
apparatus of the Government. That
15 a different matter. But I knew
that no word of mine would suddenly
stop this movement where it had
gone at that stage. And they knew
# to0 very well

So the impression left on my mind
was that the sooner this is done the
better, the sooner this proclamation
is issued the better.

Shri Punnoose: The sconer you
oondemn the better.

Shri Jawaharial Nehra: May I also
say that when this proclamation came
out—naturally I am referring to my
own impressions—as I have said, thers
was a fair amount of disquiet in the
minds of many of my colleagues in
the Congress Party, but there was
great relief in the Commumnist Party
And this is natural; this 15 qute
natural. I do not mean to say
(Intarruption)

Mr. Deputy-Speaker: Order, order

Shri Jawaharlal Nebhra: I do not
mean to say that they wanted Central
intervention all along I do not say
that But I do say that a mtuation
had arisen which it was becoming
exceedingly difficult for them to face

1 was told it meant, might have
meant, well, very serious consequ-
ences, large-scale killing, something
And no government—communist, non-
commmist—likes doing that It is
obvious. Therefore they were In a
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great difficulty. I can quite apprediste
that difficulty, because any govers-
ment would have been in that

it it had arrived at that stage. Ang
there was no way out of it, either this
or to face it and those tremendews
consequences, apart from the tremen-
dous damage done, I mean to say lives
lost, etc., the consequences and the il-
will raised among the people, ill-will
that would last a long time, maybe
till the elections and after, which
obviously as reasonable politicians
they did not like. Therefore, what
were they to do about {#t? What could
they do? There was no relief for
them except by Central Government
action

Shrimati Renu Chakravartty: Se ot
15 being justified®

Shri Jawaharial Nehru: I am mot

Justifying it I am analysing as much
as I can

Shrimati Renu Chakravartly:
Analyse 1t yourself without bringing
in others

Mr. Deputy-Speaker: Order, order.
Shr1 Gopalan 15 ull attention, but the
other Members are going on interrupt-
ing [ should thunk that the Deputy
Leader should exercitre his influence
on the others

Shri A. K. Gopalan: The Deputy
Leader 1s not saying anything because
he does not want to do it now. I
wanted to repudiate and say it was
not correct

Shri Jawsharial Nebhru: 1 would like
to know his repudiation, so that [ may
know what it 1s

Shri A. K. Gopalan: The repudistion
15 that even now you are saying that
we have sald “please intervene to

relieve us" That 13 what you are
saying

Several Hom. Membors: No (Inter-
ruption)

Mr. Deputy-Speaker: He has not
said that
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i A, K. Gopalan: I was present
rith Ms. Ajoy Ghosh. What he said

Sir Deputy-Spesker: Order, order.
‘erhape he hss not understood the
rime Minister correctly. So far as
' could understand, he hms not sud
hat

fkri A, K. Gopalan: I did not talk
mything, because the situation was
weated and I wanted ...

Mr. Deputy-Speaker: Order, order

Bhri Jawaharlal Nehru: The actual
words used, to my recollection, were'
“If you cannot stop all this, the sooner
you &ct the better” ‘These were the
words used the sconer you act the
better 1 am not saying

Shri A. K. Gopalan. The actual
words used were *“Can you tell us
what 13 the decision you have taken®
Are you going to aintervene"? ‘That
15 the actual word that he said, “What
18 the deciuon that the Central Gov-
ernment has taken”? We wanted to
know the decision taken by the Cen-
tral Government (Interruption)

Mr. Deputy-Speaker: Order, order
Mow I will request hon Members on
both sides to have patience Let us
Iisten to the Prime Minister

Shri Jawsharial Nehru: What the
hon Member said also were the words
used: not exclusively Of course, he
used those words too My reply, as
he has already stated, was that we
have not come to a final decision, but
everything 1s driving us 1n that direc-
ton (Interruptions)

Mr. Deputy-Speaker Order, order

Shri Jawabarial Nebra: I do not
wish to enter into verbal exchanges,
because the matter 13 beyond merely
verbal cleverness But, I do submit
that round about the time when this
Proclammtion was usued, we had
arrived at & stage when there was no
other way out except disaster on a big
scale in Kerala, a holocaust or some-
thing like that. 1 do say—this 1s my
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impression—that this was not only the
view of a lrge number of other

evenis, many of our Commuust
friends had arrived at the same con-
clusion, not willingly, but by the
compulsion of events

Coming to the stage when this Pro-
clamation was issued, I may well say,
it was 1ssued not only because there
was no other way out, but because
there was almost unanimity that at
should be issued

Shrimati Renu Chakravartty: From
your side

Shri Jawaharlal Nehru: I am pre-
pared to admit that the argument s,
and 1t should be met, 1t 13 all very
well to 1ssue it at the stage it was
done, what about the preceding
stages” (Interruption from Shrimata
Renu Chakravartty) I am putting the
hon Member's question What about
the preceding stages” It was a con-
spiracy and instead of stopping i,
under srticle 352 or some such thing,
you encouraged it in vanous ways®

Just a httle while ago, Shn A K.
Gopalan was good enough to quote
from numerous speeches of mune,
which I sayd at Press conferences
again and again condemmng the direct
action that was going on in Kerala,
condemning the picketing of schools,
condemning the stopping of buses,
so-called direct

course, this
should have said so more often and
more forcibly (Interruptions)

Shri Asoka Mehta: We are here to
hear the Prime Minister, not to hear
the communists It 1s time they stop

Mr, Deputy-Speaker Order, order
I will request the hon Members
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_[Hr.myuwhw]
1 should warn hon. Members now that
1 shall have to take severe action if
this is not stopped. 1 will make an
appeai to all others also.

Shrl Jadhav (Malegaon):"8hri A. K.
«<Gopalan was rot interrupted.

Mr. Deputy-Speaker: I would make
An appeal to all.

Shri Jawsaharlal Nehrn: I started by
saying that I hope to avoid bringing
in the present Kersla excitement and
«distemper here. In so far as 1 am
concerned, I shall still endeavour to
«do so.

The cases may be isolated from the
final act which had become inevitable
and the preceding six weeks or six
months or one year or two years or
whatever you like.

We are accused of some kind of
deep laid conspiracy to get others to
do things which would bring about a
gituation which would enable us to
act in this way. ] hope that is a
<correct representation The conspiracy
goes back according to them to within
48 hours when the Kerala Govern-
ment into power, when, according to
8. A Dange, Shnn Shriman Narayen
went there and gave out his opinion
that there was mnsecurity and law and
order was in danger Shri S. A Dange
13 not quite correct about that It is
true that Shri Shriman Narayan went
there because of a previous engage-
ment to attend a meeting there of the
Kerala Pradesh Congress Committee.
He did not make these remarks then
He made some such remarke< five or
six months later

Some Hon. Members: No, no

Shri Jawaharlal Nehru: On the hast
oceasion, what he referred 10 war—I
bave enquired from him and on the
strength of what he ssud. I am say-
ng—on the first occasion, just at that
time, large-scale releases had taken
piace of people convicted of murder,
etc  About that he said, this is caus-

that. I am not saying about what the
position was; but many people felt
that way: that is what I say. 1 cannot
sny; I do not know. But, many people
felt this way; this was a widespread
and growing opinion.

Then, Shri Dhebar is brought into
the picture as another villain in the
piece who excited I am sorry the
way his name 15 repeatedly brought
out, because I think that Shri Dhebar
1s a man of the highest integrity for
whom I have the greatest honour.

An Hon. Member: Can't help.
( Laughter) (Interruption).

Mr. Deputy-Speaker: Order, order
Then, I shall have to take some action

Shri Jawaharial Nehru: Hon Mem.
bers who laugh at this would do them-
selves no credit by laughing when I
refcr to an honoured person and a
man of integrity It is not a laughing
matter You may agree or disagree
There arc certain conventions to be
observed In decent sociely

1 cannot go into those details, but I
will say this. The House knows, last
vear ithe matters came up here on the
motion of a Member from the oppom-
tton and. as has been pointed out, the
Government's attitude, my hon, col-
league, the Home Minster's attitude
was not to encourage that matter here
in the House, discussion, etc. Ultimate-
iy 1 do not quite know—ft has sort
of laded out—what happened to it
Not that we were not getting digquiet-
ing seports about varous happenings
there The Home Minister’s personal
file 15 tull of letters from ihe Gover-
nor and of letters to and from, not so
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miany, but a number—to the Chief
Minister he wrote friendly letters—
who asked why was not & warning sent
under some article of the Constitution
‘before the Proclamation. As a matter
of fact, many times friendly letters
were sent pointing out something
which could be done Sometimes his
suggestions were accepted by the Chief
Minister, sometimes not So things
were going on

S0, we were disturbed. But, the
idea, the whole conception of inter-
vention never came jnto our mind It
was quite remote. We had not thought
of it. The thing that we did consider
when the matter came up here was,
when so many charges are brought,
would it be desirable or advisable to
have an enquiry into this But, the
question of intervention, never came
into our mind

To skip over a lengthy period, 1 do
not wish to go into details, two months
or three months ago, I forget, when
we were at Ooty, I had been reading
in the papers and got some broad
reports about friction 1in Kerala But
I had no real ides of how much the
situation had developed  The first
intimation I got abaut this new Kerala
situation was from a Minister of the
Kerala Government It was then that
I realized from his words how serious
it was and how big 1t was In fact, }
remember some rather odd words he
used He said that ‘We have been
used, in the past years. to what we
«all the Nehru crowds. which attract-
‘d so many people, but now we see¢
‘he opposttion people brninging thes
srowds on us’ He smad “This 1s amaz-
‘ng, this 1 surprising’ That remark
«nd a lot of other things he told m:
mpressed me that something unusual
was happening there and I had not
teahsed ' Later on of course, other
facts and impressions came to M
rom other sources. from Congress
reople and others

But the first impression 1 got war
irom a Manister of the Kerala Govern-
ment, first of all, a personal report
1 had a vague idea that perhaps by
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visiting Kerala, I might be able to do
something at that stage.

Then, when the matter came up, the
question then was, I think, that this
gentleman, Mr. Mannath Padmanabhan
had announced or threatened to have
picketing of schools or rather to stop
the opening of schools by picketing
and other ways This was the sole
matter which came up before us; some .
Congressmen had brought i1t. We said
this was utterly wrong and absolutely
wrong, and ‘on no account can you
participate in it’. That was the advice
that we gave There was no other
1ssue before us

We began to realise, however, that
whatever advice we may or may not
Bive, events that were happening in
Kerala were gradually getting beyond
any reasonable advice. It was just
then that I issued, 1 believe, a state-
ment, coming down from Ooty or
from Coimbatore, in which what I smd
was—I think Shm A. K Gopalan has
already read out a part of that state-
ment—(and this was the first tume
that 1 used that word) that this was

a big upsurge ‘There it was I came
back

Later we found to our surprise that
this thing was growing bigger and big-
gcr, and one thing which I had not
exprcted, none of us had expected,
wa. that some of the Congress people
there had been prohibited from picket-
ing of schools, they did not do so 1
vannot speak about individuals. ind.-
vidual Congressmen might have done
~0 I cannot sa\. but official.y thev did
not do ~0 They did not indulge n
this bus business alsa  They did what
they call token picketing. s1X persons
puforming ~om¢ tokuen picketing of
Government affices 1 did nol approve
af thic at all None of us doad But 1
onfess to vou and 1t may have bun
. * rong thrng for us to do that we
were 1n dfficulty When the matter
came up later here, some days later,
we were I1n a difficulty because people
had got entangled in this thing. And
here was this thing growing bigger
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and Dbigger; and what we were
anxious about very much was, in s0
far as it was possible, to
check this movement, so far as direct
action and all that was concerned, and
by progressive limitation or something
of that kind, because we realised that
just a command Don't do it' had no
effect in those circumstances.

So, what was said, if you remember,
in that resolution of the Congress Par-
liamentary Board was a fairly strong
condemnation of picketing buses etc.
etc. and all direct action of any kind,
in fact, but there was a proviso—and
you may agree or disagree that that
proviso ought not to have been made;
that is a different matter; but in the
circumstances, and considering the
situation as it was, there was this en-
tanglement; we said, get out of this
entanglement, the most you can do for
the present is to gradually withdraw,
is ta carry on your token thing and
then withdraw. That was what we
said, because we wanted them to get
out of it completely and to influence
others also to do so. We said, you can
have any other demonstrations if you
like, public meetings if you like and
such like things, but not this; because,
speaking, for myself, as I stated pre-
viously, 1 was against all this direct
action. It is a wrong thing.

Acharya Kripalani in the course of
his speech two days ago said & num-
ber of things in praise of satyagraha
and direct action. I am not competent
to argue metaphysical and philosophi-
cal matters with him. I do not know
if 1 can say honestly that any kind of
satyagraba should be prohibited; I am
not sure in my mind: there may be
occasions when it is justified. But
when we use the word ‘satyagraha’,
surely, we should have in mind the
basic elements of what is satyagraha
Surely, this House will remember that
in the old days, when satyagraha and
all these direct action movements were
pretty comumon, how Gandhiji stopped
the whole movement, because he
thought that it was going wrong; he
stopped it. He even said that he was
the one and only man in India who
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ecould perform satyagrahs, nobedy
else. That wss what he  mid
Others were not competent; or they -
could come in individually, one by sne.
With all deference to everybody ean-
cerned, I may say that if what I have
said is satyagraha, then there was ad
satyagraha in Kerala, none at al)
because I have seldom seen any place
so thick with hatred and incipient
violence; it is amazing; it was a case
of thick walls of hatred everywheres,
group hatred. I say so with all respect,
not being, or considering, myself am
expert in this; but if there is so much
hatred and so much bitterness abowd
it, then it is dangerous to conduct any
satyagraha; you may call it by some
other name; it is not satyagraha.

Shri A. K. Gopalan referred to my
going to Kerala, I might say that }
had vaguely thought of going #te
Kerala earlier. But the Chief Minis-
ter said publicly that for the moment
he was not anxious that I should ge
there. So, I did not take up the ques-
tion of my going there. Shri 8. A.
Dange is not here at the moment; he
asked ‘Why did he not go there at the
invitation of the Congress or what
not?’. Well, as a matter of fack—
except for any very special reasom, 1
do not know, I cannot think of it, I
do not visit any State except on the
invitation of that State Government,
whether it is a Congress Governmens
or a PSP Government or a Communist
Government. So, the Question of my
going there did not arise. Shri Nam-
boodripad said that I need not go. But
later in the month he wrote to me that
he would like me to go there. So, for
three days, 1 think, for three clear
days, I went there. Shri A. K, Gopalan
referred to an organised demonstra-
tion when I had gone there. Of course,
it was an organised demonstration. I
know that much of politics and that
much of demonstrations as to know
that. But orgenised demonstrations
are also of various types, sizes, tempers
and all that. And to some extent, I

but not much of

judged by them, but

course. 1 could realise that it was
cncﬁnhhtlm. a rival damonsire-
tion could also be net en

et
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scale,—maybe a httle smaller, but
enough, it is quite possible I
t three days there, talking
lots of people, hundreds of people,
met them in groups and as indiva-
dusls almost every person concerned,
end I had long talks, of course, with the
Ministers of the Kerala Government
But more than these talks, I was try-
ing to sense in some capacity, to sense
public feelings, public events, public
meetings, ciowds and demonstrations,
I was trymng to sense them, and the
smpression grew upon me that the
arituation in Kerala was much worse
than what I had thought worse in a
particular way, that there was abso-
lutely no me«cting-ground left between
these rival groups big or small, and
the bitteiness and hatred and anger
at each othe: was prodigious, 1 was
amazed, I did not know how I could
get a move on with all thi, and this
movement go ng ot | criticised direct
action etc whrntvre [ spoke T spoke
w the Congress there and I told them
tno, but the problem before me was
mot to give a philosophical opinion but
how to deal with a particularly diffi-
sult =mituation 1 suggested rather as
« side 15sue, which m ght do somc good,
in regard to the Education Act why
not talk to the critics of this Act In
wsegard to the controversial clauses? 1
was glad that thev agreed to do so
Thercafter, 1 mct the managers and
bishops and various people concerned,
the Nair Service Society and others—
the Congress had nothing to do with
ttus because the Congress as such was
not concerned with the schools at all
Those peoples—I regretted then—were
not enthusiastic about this proposal to
have talks The reason they gave was
not without force They said that pre-
viously they wanted to have talks, but
they did not take place, and now with
all this controversy when the atmos-
phere was so thick with suspicion, how
could thcy have talks, there must be
something in 1t

Nevertheless, I reminded them that

-sgzl
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ever, I could not convince them. I am
sorry But I realised that that was nos
the major issue The Education Aet
had long ceased to be the major issus.
Therefore—I saw no way out—I sug-
gested to the Chief Minister and ths
other Ministers of the Kerala Govern-
ment that their only way was an elee-
tion Mind you, not Central interven-
tion There was no question of Central
intervention, but an election asked for
by them That was a proposal I said
that I thought that this position could
not be dealt with merely by admon:-
tion or by strong language because—I
use the word for both sides—it was a
hysterical position Everybody was in
a statc of hysteria I am leaving out
the question of justification or other-
wise There was this hysteria, anger
and hatred and incipient violence,
breaking out of violence May I say—
a fact which I did not quite know-—
that ptople 1n “omc paris of Kerala are
in the habit of carryving about long
knives with them and they are notd
averse to using them 1if their tempers
rosc? This k nd of thing was happen

ing from day to day, w¢ heard of stab-
bings

So I suggested electons I did not
expect eleciions— of course, 1 am not
s0 u.mple-minded as to expect it—to
solve tnis problem But what 1 was
aiming at was—to use a word which
has been used m connection wath Euro-
pran and world problems—some dis-
engagement This word, as you know,
has been used in Europe about Ger-
many and other problems I smd I
wanted some disengagement and
if they decided to have elections,
then the situation would change
They would not set about to embrace
each other, but this bitterness would
change, peop'e would, :n a month or
two, begin to thuink of the elections
and start prepanng for them. No
doubt, they would use strong language,
but 1t would be a different thing This
movement etc. would also be over and
then it would be time to talk about the
Education Act and other matters This
was the suggestion 1 made before I
came away
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After I came back, here on two or
three occasions I repeated this either
in Press confernce or, I think, in a
letter to the Chief Minister and in
various ways, because I felt that was
the only thing one could do. After all,
what else could one do? There were
two courses open. One was to try to
ecrush this agitation by coercive
methods. I did not think 1t was feasi-
ble; it was possible with the help of
the police and the army to crush any
agitation, however big, but the cost
would have been frightful and the con-
sequences would have been even more
frightful. Maybe, I am wrong in this
The Kerala Ministers said that if thus
Jhappened. the whale thing would fade
away. But I think they were quite
wrong, at that stage any way; I do not
know about some early stage

The other alternative was for the
agitation etc, to continue and continue
and continue; which also was terrible,
because government, as 1t was, became
impossible The House can well :ma-
gine that there was not much of a
normal government functioning It
was functioning 1n the sense of the
officers and other peop'ec being there,
but the normal work of Government
could not go on when every Minister
had to deal with the situation and did
not know what might happen—with
stabbings gomng on, firings gowng on
somewhere, dcmonstrations, arrests,
jauls full, ete. It could hardly go on in
a small State hike that with the per-
centage of people arresied being tre-
mendous.

8o that I would see no outlet except
some disengagement And I thought
that the only way of disengagement
was elections, I wou'd again beg to
point out that elections did not mean
Presidential Proclamation at all. In
fact, it would have been, more or less,
on their initiative, an advantage to
them in many ways. I put it to them
in this way. No doubt, they must have
considered 1t among themselves, but
ultimately they were not agreeable to
that I stuck to this advice even to
the last. Once or twice I thought that

was a possibility of their accept-
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ing this advice. But uitimately they
did not, When they knew that the
alternative was Presidential Proclama-
tion and elections—the first was only
élevtions—they realised that complete-
¥, because in spite of sometimes
Wrung notions, we can think intelli-
Befitly about these consequences. They
KNty that

Now, the clear choice before them
Way to ask for elections or to permit
the president to take action and then
have elections 1 have no doubt that
they, must have considered this choice
caTefully and long. And they came to
the conclusion, I imagne—this is
FUbeowork—sthat asking for electione
WOoyld be some kind of a confession of
f.ﬂh”

Shri C D, Pande (Naini Tal): Dan-
Eer of losing

Shri Jawabarial Nebru:  and they
WOould not be able to blame the Cen-
tral Government so much ‘We will
stick to the end The think will come.
But then we can hold the banner of
democracy against the Central Gov-
€Miment’ That 15 a clear and unvar-
nished account of things that happen-

Here we werc struggling for pre-
venting this thing happening, trying to

d some way out, because, naturally,
not merely because of our love for
theyretical democracy but because of
the practical aspects of this and the
POSyible consequences of 1t, we did not
want that

Now, think of another lttle thing
But it ;s important It would have
beey greatly to the advantage of the
Central Government if it wanted to
Put the Kerala Government and the
Comymunist Party more and more in
the wrong It would have been great-
Iy to its advantage to have stayed this
action a few days, because by so doing
the gtuation in Kerala—I have no
doubt—would have become much
Wotge It wag going forward towards
disqgter. That would have forced this
s e e
more gaction, suppresive,
sction, )
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Shrimati Renu Chakravarity: You
talk of saving the Communist Party
wt every stage!

Shel Jawaharis) Nehru: That was
realised by Shri Ajoy Ghosh. When
he came to me, he said: "If you want to
sct, act quickly; don’t delay’. Because
it was obvious that the situation had
become such that there was not a
shadow of & doubt that—Presmident’s
Proclamation or not—we would have
to come in whether with the police or
whether with the Army, call it what
you lke,

It has been repeatedly said—and 1
hape I am not referring to wrong art:-
cles—that under article 352 of the
Constitution i

16 hrs.
Shri €. D. Pande; 355

Shri Jawaharial Nehru: 352, 358 or
355, that we should have helped It
is not quite clear to me what 13 meant
by that. Even before the President's
Proclamation I put it straight to the
Chief Minister, ‘What kind of help do
you expect from us* They never ask-
ed for any kind of help which we did
not give. He said® ‘We are thinking
in terms of moral help and not phys:-
cal help’, moral help meaning thereby
that we should have coademacd thus
movement much more strong y than
we did I did condemn it But I was
quite clear about 1t. 1 condemned the
form of the movement because I ob-
jected to this picketing business. But
I did not condemn the expression of
the people's will. I think they were
justified. I said, you can do it any
way you like; but these forms at
least are not right, 1 used these very
words. Do not for Heaven's sake call
it satyagraha or anything because in
my opinion a movement which was
full of anger and hate cannot be called
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direct action. Nobody listened to me;
and, probably, nobody would listen to
me in those circumstances, It has been
repeatedly said that under some arti-
cle or otherwise we should have come
to their rescue.

About a year or more than a year
ago, that 15 just after a year of the
coming into power of the Government
in Kerala, the Chief Minister dehver-
ed a speech which attracted a good
deal of attention at the time simply
because m his speech the words ‘civil
war' came m. It was not really im-
portant. But, nevertheless, it was an
interesting speech, interesting in the
sense of the working of the mind
behind 1t 1 have got a note about it.

“The Chief Minister of Kerals
warned the opposition parties that if
they jomntly tried to oust the commu-
nist Kerala Government, 1t would
divide the peop'e into two camps and
create disruption in the country Ths,
Mr Namboodrnipad felt will mevitably
lead to a situation in which the two
contending groups will be forced to
embark on a policy of mutual annmhi.
lation leading to a national tragedy
It was a sunilar situation, he added,
that lcd to the protracted civil war
m China” (Interruption)

This spcech was delivered on the
31st May, 1958, more than a year ago
But now forgetting as to whose fault
it was, the fact 15 that in Kerala a
situation arose when not only all the
Opposition groups but, if 1 may say
so, all the prople, the people who
belong to no groups, the neutral peo-
ple—they are non-pohitical peop'e—
all of them joined together against the
Government and 1ts supporters And
this very thing. 1n a sense, the then
Chief Minister referred to, that there
w1l be two contending groups facing
each other This situation was, 1h fact,
created. Sometimes, cven leading
members of these groups talked
amazing terms of anmfulating the
other group as 1f 1t was conceived at
all posuble, as if the communist
party or Government could ann’hilate
the rest of Kerala or as if the opposi-
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dion groups put together could annihi-
jate all the communists and their
sympathisers They are both ridicul-
ous propositions But 1t shows to
what extent the feelings had gone
when people talked in this way

Now, I read this little speech of
‘Shnn Namboodripad, which, ;n the
context of civi] war, he subsequently
explained somewhat But I attached
really no importance to 1it, the civil
war part of it, at that time, that is
15 month. ago m May—to his think-
mg of everybody else combmng
against his Government This way of
thinking of the communist party and
its supporters being one group against
the world, against everybody else, one
the selected and the elect and the
other having the presumption to come
together to oppose 1it, 13 2 Iine of
thinking which seems to be shghtly
odd

When 1 met some of the members
of the Kerala Government I put 1t to
them How 1s 1t that you have manag-
ed to make everybody agamst you—
everybody meaning apart from their
own party and supporters—all parties
outside your group and your sup-
porters, even some people—I do not
know who they are—who call them-
selves Marxists or Revolutionary
Marxists or Socialists, the RSP* 1
asked By what alchemy have you
made all these people your opponents?
1 used this word m this context They
were, as usual, taking it out of the
context and putting it in the papers
m their own context I said, this is
an astonishing failure on your part—
1 was not referring to the govern-

ed to you I said, 1 was astonished.
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Of course, people who were appoe-
ing the communist party and the
communist Government were all
sorts of people There are plenty of
reactionaries in them. 'Who denims
that?” There are plenty of communal-
ists in them not functioning com-
munally, but those at other times
functioned communally. You may
say today they are functioning com-
munally It is immaterzal. The polnt
here is, all these people—remember
however, though you divide all people
into organised parties, but most of the
humanity remamns outside organsed
groups, whether 1t is in election or
whether it 135 a movement—were
opposed Much depends upon o
which side the sympathy of that un-
organised, non-political mass, goes

I have no doubt that 1n the present
instance, these non-political lot, such
as they are in Kerala, had all shified
over to the opposiion ~groupe
{Interruption)

An Hon. Member: Wrong-

Shri Jawaharlal Nebhru: 1 may be

wrong I am only giving my unpres-
sion

Shri Tyagi® Not the toddy tappers

An Hon. Member: Except the toddy
tappers

Shri Jawaharlal Nehru: Shn
Gopalan read out in the course
of his speech an old ladys
pathetic letter I do not know what
his purpose was mn reading it If he
Lkes, 1 can send him many letters
from old ladies and old men which
1 get from day to day from wvarious



been coming in about attacks of com-
the others—stabbing, thi<
In fact only two or three
days ago, one of the oldest persons I
know in Kerala, a friend and col-
league with whom I stayed 28 years
ago at Trichur, Kuroor Namboodin-

1

Shri V P Nayar: He 15 also called
Kambi—kamb: means telegram—
Namboodiripad, which means that he
ix capable of sendmg any number of
telegrams

Shri Jawaharial Nehru* Anyhow,
on Independence Day, he was going to
attend the celebration of Independ-
ence Day or coming back—I forget
The poor man was pulled out of his
car by people who are described as
communists He was fiven a thrash-
ing He was rescued and taken to a
hospital and he 1s still 1n 8 hospital
That is the kind of thing (Inter-
ruptions) 1 wani you to wvisualise
this picture m Kerala, with this
tremendous anger, hatred, discontent
anger with cach other, polarisation of
two groups and so on Leave out for
the sake of argument which s the
bigger and which is the smaller I

grave danger One could see it
bappening Thig would go worse and
worse and n fact stabbing all over
the place, this man stabbing that man
and thus a situation arises whach it Is
not
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thus action We might as well, as I
said before, waited because every day
that we waited would have made the
justification of that action more But
that would not be proper because tha
would have been at the cost of the
people of Kerala and at the cost of
greater bitterness and confict. As a

G d

down and they are getting out of the
terrific condition m which they were
in  As I said, I cannot expect them
suddenly to develop an exceeding love
for each other quickly

Now, m the course of the debate,
reference has sometimes been made to
communism and communist party and
all that In connection with the Com-
munst Party in Kerala or the Gov-
ernment 1n Kerala, naturally that sub-
ject has to be considered But I do
not think that thus 1s the time or
occasion for us to discuss communism
or Marxism or even the wider impli-
cations of the commumist parties m
the world or even here Not that I
am averse to any talk on the subject
but 1t must take place in the proper
context, but not tied up to an import-
ant local nsue lhike Kerala which
arouses so much passion I do not
agree with much that has been said
on this side or on that side I am mno
communist I do think, if I may say
so with all respects, that what may be
called communnt theory 15 rather out
of date I do feel so One big virtue
in it—not so0 much the commumst
theory—is the normal socialist
approach, bemng for the wunder-
dog That 1s. the normal socialist
approach Whether you come up to
1t or not, that 1s a big thing There is
much good thing in communism that
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based on same other applicstion, is
ufterly wrong.

Shri Dange accused or rather said
that he objected to being told that
he had no roots, in this country—he,
meaning, a communst Now that
charge, not referring to Mr Dange or
to any particular individual, has a
very great deal of relevance to the
group. I am not for a moment criti-
cising anybody. But I say it almost
inevitably follows—this kind of thing
and that is the basic difficulty It 1s
not the communist theory, the econo-
mic theory We may agree with 1t;
we may not agree with it It does
not matter. We may vary it as even
communist countries are varymng it—
but not the communist outside the
communist countr.es' This business
of not having roots—I think—s a
dangerous thing I do not say that
because you have no roots, you are
powerless You may gain all kinds
of authonty and power but the result
is this Not having roots, your power
15 not easily used for the basic, con-
struction It 1s power for destruction,
rather than for building up from the
roots That 15 a long argument and I
am not going into 1t Whatever 1t 1s,
it is. I do believe this applies not
to India only but to other countr:es.
It is only on the roots—you may call
them what you like, cultural roots,
national roots, basic roots—you may
add anything from outside Other-
wise, you may remain static, so you
must add Add anything you hike to
it but build on these roots If vyou
are uprooted in mind or body, then
anything you have 13 like a pot un-
connected with earth—separate pots
That is the difficulty, And the real
difficulty is all these suspicions in
these which had come here; they have
little to do with the basic economuc
spproach You may agree or not. But
this dificulty of rootlessness and look-

elsewhere—it is that which
creates those difficulties and suspi-
clons in those minds.
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Shri Puancose: Iy it our fault that
we look to0 Delhi from Trivandrum?
.. (Interruptions).

An Hon, Member: Not to Moscow?
They look more to Moscow than to
Delhj

Shri Jawaharial Nehru: I did not
gquite follow, Sir

Mr. Deputy-Speaker: Is it our fault
that we look to Delhi from Trivan-
drum®—that is what he i3 saying.

Shri Jawsaharial Nehru: You do not
look to Delhi; vou sit in Delhi But
apart from thus, let us look at it from
another point of view

I am no communist, but T am cer-
fainly not an anti-communist either
and 1 want to declare it 1 do no:
believe 1n this anti-lsm, people get
frightened of these ¢things 1 am a
posit've individual, not a negotive
individual 1T hold a certain faith

Acharya Kripalani; They do not
accept vou are not an anti-Com-
munist

Shri Jawaharlal Nehru: We have
arnived at a stage in the world, trying
to shift ourselves for a minute or two
to a larger stage, when every attempt
s being made for this kind of dis-
engagement, discntanglement, to get
out of the cold-war 1n order to avoid
the hot-war Well, so far as we have
been concerned, in this country, we
have endeavoured in our own amall
way to help in that process, because
it 15 patent to any thinking person
«hat the idea of these mighty groups
in the world, one of them try.ng to
crush out of existence the other, is no
longer feasible, if 1t ever was. R
means total destruction. Therefore,
whether you like it or not you have
to think in terms of, call it peacaful
co-existence, call it what you lHoe
There is no other way. The other
way is comunon disaster.
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I am very glad that recently some
things have happened, or are going to
happen, which bring out that this
idea is more and more widely accept-
ed in the great countries of the world;
the idea that Mr. Khrushchev is go-
ing to visit President Eisenhower and
President Eisenhower is going to pay
a return visit to Mr. Khrushchev,
which wag difficult enough to envis-
age a year or two ago. Morie or less
it shows not a conversion of one to
another but a conversion to the idea
that problems cannot be sovlved by
fighting and trying to kill but by more
or less friendly approaches.

Well, if that is so to the world,
surely it is even more important that
that should apply in the 1arrowest
sphere, in the national sphere. It is
obvious. It is not a ques*ion of giving
in. But this approach that some
people have of trying to annihilate
and crush tke oilier, this approach to
which reference was m:de in Mr.
Namboodiripad’s speech which I read
tut to you-—this is the pnrase used,
that each party try to annhilate each
other—that is not arn intelligent
approach in maodern lifs. You may
like or dislike it, but you have to
accept some ways of dealing with
them apart from the normal jungle
way of breaking each other's head or
shooting each other down. It is from
that point of view that T would like
you to consider this.

I can also give you another, in
Communism or Markism. Those of us
who are interested in history read
about crusading religions often full of
vitality, full of the desire to conquer
and convert the whole world, Well,
they show considerable results. But
they gradually tone down. The world
still remains multi-religious; no single
religion has conquered the world
inspite of the army, the faith, the
energy and the crusading spirit. They
tone down. If you go to the letter of
the religion, it is: “Go; convert
everybody with the sword if neces-
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sary”. But you see in practice they
are quite individuals professing that
religion, may be liking others to be
converted but not at the point of the
sword or lathi or conflict.

So these great impulses that come
to the world from time to time for
doing good, sometimes they upset
things, sometimes they may bring in
a bit of evil, but gradually they adapt
themselves, they become less and less
fierce, if I may say so with all respect,
less crusading, less upsetting. They
adapt themselves wherever they are,
in their own countries or elsewhere.
This process always go on and they
are going on now, whether it is com-
munism or anything else; and it is
only people who take to narrower
view of this, whether they are Com-
munists or anti-Communists, who
prevent the growth of these normal
and natural forces.

So far as we are concerned, we have
tried to follow our own policy, inter-
national, national or domestical. We
approach such things as we consider
wrong, national or inter-national. But
we do not make our policy one of
fighting an opposition to everybody
who does not fall in line with us.
That certainly has not been the
genius of the Indian people. The
genius of the Indian people has been
“live and let live” and not give in
wrongly. But I do think that nowa-
days, not when political and economic
matters arouse passions to a high level,
we should stick to what we believe
right, we should discuss and come to
terms, but finally we should “live and
let live” and not try to solve them by
annihilating each other,

We live in the present. But,
obviously, we live in the present
thinking of the future. We want to
have a stake in that future. We
won’t have that future at all if we,
more or less, in the present put an end
to ourselves, if not to ourselves to
much that we stand for.

Sir. before I finish, may I say a
word about something quite irrele-
vant that was brought into the pic-
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ture? I think Shri Khadilkar brought
in my colleague, the Finance Minister,
Shri Morarji Desai, what happened in
Bombay and 3o on. Now, much can
be said on that subject, but, surely I
would say there is no time for it, and
1 do not think it is quite fair of Shri
Khadilkar to bring that in and in the
way that he did it

(Chingleput—Reserv-
od Castes) Mr Speaker, Sir,
after the speeches made from every
side of this House on this question,
my few remarks will be like a torrent-
dwindling mnto a trickle,

Shri Siva
-Sch.

Some Hon Members: Come to the
front We can't hear you

Shri Siva Raj: Sir, m the face and
mn the spate of the literature that was
supplied to us both on the side of the
Communists and, what were called,
the non-Communists, it 1s, indeed,
very difficult for anyone of us to
arrive at, a correct conclusion It 1s
very difficult for us to arrve at the
truth from what we consider to be an
over-statement of facts In fact, it is
very difficult for us to come to any
preeision between two zets of lles
That is the way everyone, from what
ever side he may be, spoke I now
feel, Sir, representing as I do the
Republican Party of India, I must
make mention m thizs House that our
first article of faith 1s a parliament-
ary system of Government parti-
cularly on a two-party basis
We are averse to any act or conduct
on the part either of an indivadual or
an institution or a party which wims
in the slightest manner to cut at the
root of the sysitem beocause we
sincerely believe that placed as we
are in the present conditions of
Indian society, of all the systems that
will help us to develop, more parti-
cularly our mind, the parliamentary
system of Government will be the
best systam. We do not in our deve-
Joping siage want to surrender our
minds to any kind of ideclogy. I
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But m this respect it is our experi-
ence that the Congress party, in spite
of its professions of democracy and
democratic practice, in actual admi-
nistration, allowed these principles to
g0 by the board and acted in such a

than our friends, the communists. So,
as far as we are concerned, we can
only say that this long-drawn dis-
pute, between the parties in Kerala
and also these expressions of charges,
each against the other, has left wus
with this question, namely, a question
of choice between two evils Quite
naturally we will choose the lesser
evil At the present moment, having
hearq the many statements made
by the different Members from differ-
ent sides, we welcome the decision
taken by the President to impore the
President's rule in Kerala, if for no
other reason than that at least tem-
porarily thi, tempo of agitation in
Kerala mav be stopped

We believe that « Government,
whether of the State or the Unien, if
1t is to be called a Government, must
govern, and 1if it 1s not to govern, it
must! yield place to some other Gov-
ermmment In the case of Kerala—it
does not matter who created the agi-
tation and i1t does not matter who
created the chaos—i1t looks as if it
was not possible for the Kerala Gov-
ernment to control the situation. 1 do
not know how far the Kerala Chief
Minister or the Kerala Government
confessed to the Central Government
their inability to contro] the situation.
Nevertheless, it looked as if that at
least for quite a period of time, about
one and a hafumnﬂu. the Kerala



